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11.01.2021  Similar issue is involved in Company Appeal (AT) 

(Insolvency) No.582 of 2020 – Axis Bank Ltd. vs. Value Infracon India Pvt. 

Ltd., in which arguments have been heard in part. 

 List the instant Appeal along with Company Appeal (AT) (Insolvency) 

No.582 of 2020 on 1st February, 2021. 
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Member (Technical) 
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